253 General Insurance
(Emérgency Provns.) Bill
SHRI YESHWANTRAO CHAVAN

If there are certain people whose antecedents
are such that they are likely to prove harmful
to the working of nationalised general
insurance, certainly we will have 1o take
action. The appointments we have made are
provisional. There were some people who
had opposed nationalisation. 1 must say
some of them are very honourable persons.
When we offered them this new responsibility,
they said, “Let us think about it. We do
not want to say ‘yes’ immediately.” They
thought about it and said, * We¢ have been
committed life-long to this insurance, and
we arc prepmed (o give out best to
nationalised insurance alsv.” When such
people offer themsehes, we should not 1efuse
them, Ultimately, they ate also Indians. If
we can make uwe of the cxpertise and
dedication of Indians for nationalised
insurance, we should ccrtainly do so, But if
later experience proves otherwise, we will
not hesitate to get rid of them. When we
nationalise something, it becomes a piag-
matic, practical proposition to implement it
properly, In the transitional period, we will
bave to be very carcful, In the atmosphere
of criticism and doubt that is being created
by very powerful forces in the country, when
we are undertaking the responsibility of
nationahisation, it is our duty to see that it
succeeds. We have to sec that we make a
grand success of it. Therefore, we want the
co-operation of all, of the employecs and
even of those who have opposed it. We find
people are flexible. Prof. Ranga opposed
any move for nationalisation when he was
here, When he is outside the House, he is
supporting nationalisation. People are liable
to change their views, Certainly we want
couperation from every sector to see that
general insurance becomes a success.

1 do not want to reply to Mr. H. M.
Patel's argument, He has mcrely put on
record his general ideological attitude
towards nationalisation. He quoted our
!‘rime Minister saying, “We do not believe
In nationalisation for nationalisation’s sake™.
Certainly it is so. We are not making a
dogma of nationalisation. But when nationa-
lisation is a poweful instrument to strengthen
the social forces in the country, certainly we
510 believe in it, T do not want to go into
ideclogical questions. In his entire speech,
his attitude was one of constructive co-
operation and I welcome it. When we
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construct the new Bill, if he can give

suggestons, they would be weicome. In the
meanwhile it he has other suggestions about
running the management in a more efficient
manner, certainly we will welcome those
useful suggestions from him,

Sir, 1 do"not want to say anything
more. 1 thank the House for the very
splendid support it has given to the Bill.

MR.
question is

DEPUTY-SPEAKER The

“That the Bill to provide for the taking
over, in the public interest, of the
management  of  general  insurance
business pending nationalisation of such
business, be taken into consideration,”

The motion was adopied.

MR. DEPUTY-SPFAKER : Wc will
now take up clause by clause consideration.
The question is :

“*That clanses 2 to 17 stand part of the

Bii»
The motion was adopted.

Clauses 2 to 17 were adde l t) the Bill.

Clause 1, the Enacting Formula,
the Preamble and the Tile
were added 1o the Bill

SHRI YESHWANTRAO CHAVAN : 1
beg 1o move :

“That the Bill be passed””

MR. DEPUTY-SPEAKER
question is :

The

“That the Bill be passed™

The motion was adopted,

e e e s

16.47 hrs.
GENERAL BUDGET, 1971-72—~GENE-
RAL DISCUSSION

MY DEPUTY-SPEAKER : The House
witl now take up general discussion of the
General Budget.
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SHRJ SAMAR MUKHERJEE (Howrah) :
My Deputy-Speaker. Sir, the budget placed
before the House by the Finance Minister, he
claims, will carry forward the mandate the
ruling party has got three months ago in the
mid-term elections, and the mandate, he has
told us, is a mandate for socia}ism and econo-
mic growth matched by social justice.  This
budget, according to him, is an oirientation
towards that socialism.

But even a very superficial study of the
budget placed before us mahes it quite clear
that it is the continuation of the same policy
pursucd by the Congress Government for the
last 24 years, Fven in the last interim bud-
get the samce policy was implemented.  When
the mandate was gairhi hatao the budget
has imposed a heavy burden of taxation on
the common people. By placing a  heavy
burden on the common people, will the gairbi
be removed or will it be further strenghtened ?
The objective that has been placed before us
here is that the disparities in incomes should
be gradually removed. But this very budget
is based on a policy which further increases
disparity.

As the result of this Budget is the further
increase of the burden of taxation and the
increase in the disparity of incomes, it can-
not be called a budget oriented towards
socialism.  Juct reverse is the position [t
is a budget for developing capitalism in the
same old way. It is nota pro-people Bud-
get ; it is an anti-people Budget. So, therc
is no socialism in this Budget ; it is pure
and simple capitalism,

As regards taxation, already the Railway
Minister has imposed a new burden on the
common people by increasing railway fares
and also freight. Fverybody knows that
ultimately the burden will bz placed on the
consumers by the business community, In
this Budget a heivy tax burden amounting
to Rs. 220 crores has been placed on the
people. But out of that Rs. 220 crores, the
tax from wealth and income: amounts to
only Rs. 27 crores ; the rest comes from
other taxc: and generally the major portion
comes from indirect taxes. Tt is the policy
of the Congress Governments gradually to
turn the burden on the common people. That
is why the percentage of direct taxation has
gradually, year after year, been reduced and
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indirect has

increased.

taxation gradually  been

I am citing certain facts, In 1951 direct
taxation was 499 per cent and indirect
taxation 50.1 per cent ; in 1955-56 direct
taxation was 39.8 per cent and indirect
taxation 60.2 per cent ; in 1960-61 direct
taxation was 33.5 per cent and indirect
taxation 66.5 per cent ; in 1965-76 direct
taxation was 27.6 per cent and indirect
taxation 72.4 per cent ; in 1968-69 direct
taxation was 24.6 per cent and indirect
taxation 754 percent ; in 1970-71 direct
tazation was 19.1 per cent and indirect taxa-
tion 80.9 per ven* and in this Budget direct
taxation 1 only 27 per cent and indirect
taxation is 73 per cent.  Where is the change
in policy 7 This reduction of the percentage
of direct taxation means that it is helping
the big monapolists to concentrate more and
more wealth into their hands and pass on
the major burden of taxation to the common
musses  That is why during the course of
this Congress administration of the fast 24
years this big monopoly capitalism has grown
in india, there has been so much concentru-
tion of wealth in the hands of a few and
economic disparity has developed to such a
big extent,

About how monopolists have prown I am
giving some figures  In 196364 the assets
of Tatas were Rs. 418 crores ; in 1966-67
they were Rs 551 crores, an increase of Rs.
133 crores during this short period from
1963-64 to 1966-67. Coming to Bulas, in
1963-64, it was Rs. 290 crores and in 1966-67
it was Rs. 510 crores, that is, an incretse of
Rs. 22) crores.  1n the case of Mufatlal, 10
1963-64, it was Rs 46 crores ani, in [996-67,
it was Rs. 127 crores, that is, an incioise of
Rs 81 crores.  So, this is th policy pusasd
by the Congress Government.,  Whether 1t 18
capitalist policy or pro-monopolist policy or
pro-people’s policy everybody can judge from
these figures.

Coming to the question of burden of
taxation, each year, heavy amount of tasd-
tion has been imposed on th: common min.
1 have got detailed figures but because of the
shartage of time I will not place them here.
But this heavy burden of taxation, each ye©
is becoming so much that it has become “b:a;
lutely impossible for the common man {0 h"“
the burden of taxation, Due to the heaV
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burden of taxation, the standard of living of
the common people has gone down rapidly to
such a low level as you can see from the
figures of poverty line in the rural arcas.
According to the National Sample Survey, in
1961-61, the proportion of rural population
under poverty line was 52 per cent ; in 1967-
68, it had risen to 70 per cent and since
then it has further risen to nearly 80 per
cetit.  So, the disparity in income uand the
standard of living 1s growing very rapidly.

Again, as to how the burden has been
imposced on the cummon peaple, you can see
it from the figure of infationary ris¢ in pri-
ces. In 19492, the pricc index was 100 and in
September, 1970, it had gone upto 220.  Due
to this inflationary piessure, the purchasing
power of rupce has declined to 44 p. by 1970.
So, the common man’s pocket is boing 1obbed
and the big business is accumulating  huge
amounts of profit duc to the policy prrsued
by the Congress Government.,

Then, our Finance Minister expressed a
desire that price stability will be achieved duce
to the measurcs suggested in the Budget. But
it is & fact, and it is an admitted fact, that
this rise in prices is not an isolated thing.
When the tax burden increases. that results
in rise in prices  When therc is inflation, it
causes rise in prices.  When there is deficit
financing, it causes rise in prices. When there
is black money in opcration, it causes rise in
prices. When the grip of monopoly over the
whole cconomy becomes stronger then they
manipulate prices so that they can squecze
the common penple through price manipu-
lations.

17.00 hrs.

In this Budget, out of a total dcficit of
nearly Rs, 400 crores. Rs. 220 crores are
left mainly for Decifit Financing. This
Deficit Financing will not bc only of the
order of Rs. 220 crores ; but we apprchend
that there will be greater Deficit Financing
because of the rccent developments in Bangla
Desh and the huge influx of refugees,

So, the question of price stability being
achieved, is impossiblec due to thc mcasures
suggested by thc Finance Minister in  this
Budget. Pricc is bound to rise. Govern-
ment cannot contro! the big monopolists.
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From the way in which the taxation
measurcs have been imposed, it is quite clear
to us that the Corporate sector has virtually
been exempted. Though there have been
some taxes, they are virtually of a very mar-
ginal nature. So, thesc white elephants
have Leen saved. That is why, the next day
after the Budget was placed here, I saw in
the newspaper report that there is buoyancy
in Lyons’ Range. This is the heading which
we saw in the paper and the share prices have
shot up.

So, the reaction of the big monopolists
to this Budget is quite cvident. That shows
that this Budget is to defend their interests
and that is why the prices have shot up.

The Government  have started pursuing
now policies and they call it, new licensing
policy. By this licensing policy of conces-
sions and incentives, they have contributed
10 a huge amount of proflt being amassed by
this big business. I can give some figures
which T have got from their organ, The
FEconomic Times. According to a study
made by the Research Burcau of The Eco-
nomic Times, the nct profits of 422 compa-
nies, whose results were published during
August, 1970 1o Apiil, 1971, have been in-
creaved by 27.5 per cent to Rs. 162 crores,
whereas the sales have gone up by 13.6 per
cent to Rs. 3111 crores.  From this you can
see, Mr. Deputy-Speaker, how the big busi-
ness is making huge profits under the new
policy pursued by this Government. And,
if you call this policy to be orientation to-
wards sacialist ecconomy, it is nothing but
plain deception on the masses and done to
hoodwink them.

So, by the policy of developing capitalism,
socialism cannot be brought to india, and
the people cannot be saved from poverty,
and the employment potentialities cannot
be developed.

In the new licensing policy Government
piously express the hope that they have the
objective of reducing disparity, but actually,
therz arc such loopholes in it as help the big
buviness to accurnulate such huge profits. 1In
thr Economic Survey, at page 20, para 65, it
is clearly started :

“Although the delineation of sectors
under the new industrial licensing policy
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imposes certain restrictions on the larger
industrial houses and [oreign concerns,
these restrictions may be  relaxed in case
the interests of thc economy so
requires.”

So, there are really no restrictions.

So much has been talhed about the green
revolution, and it has been stated that food
production has increased. That is gool,
But who are being helped by the methods by
which this food production has increased ?
In the Economic Review Survey, it has been
stated :

“The question of the rich farmers be-
coming richer and of growing income

disparities in rural arcas cannot be
solved in the cxisting background of
techniques  which favour those group,

which have adequate land together with
the complcminctary physical and ffnan-
cial resources.”

So, disparities are growing by the way
this green revolution has been conducted.
It has also been accepted by others that
the way our agrizulture is being conducted,
it is leading to disparities. It is sufficient
if I quote from the ECAFE report. [t says :

“The green revolution has primarily
benefited tbe farmers with large hold-
ings, good quality land, better irrigation
facilities, higher cducational levels and
better financial standing.”.

The other part is that in the rural
areas, therc have qeen more landless
labourers, and the poor peasantry’s economic
standard has gone down, and the crisis in
their life has been far more accentuated.

In the case of industrial workers and
employees, the slogan is raised that p-o-
ductivity should be increased. Actually,
production has increased, and the produc-
tivity per labourer has also increased, but
their wages have not incrcased. [ would
ike to quote what the National Com-
Imission on Labour has stated in this
regard, It say as follows :

“The production per worker has
increased by about 63 per cent between
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1952 and 1964, but rcal
remained  almost  static
period.”.

earnings have
during this

That is also the case even now, because
the price 1ise has becom: so steep and
phenomenat  that even if there is somo
nominal increase in  their wages, the real
wages  have not incrcasad  but  have gone
down. So, these cconomic facts clearly
piove that unler the Conmiess  regime, due
to the poicy pursued by the Congress
Governmant, of developing capitalism in
India in co-oprration with the feudal forees
and foreign impetialism, the economic life
of the common masses s gomng down further
and fusther, and the concentration of wealth
and moncy has become w0 huge that this
Governinent docs not  have the courage to
attack thern That is why many fricnds
have ramed the duestion  of nationalsation
of foicign banls and fo cign  concerns.
We have tepeatedly pointed out those things,
but Government have no courage to take
action along ihese lines. They have allowed the
Indian cconomy to be virtually mortgaged
to the forcign imperialist forces, The foreign
aid India is getting is a colossal  figure. Its
debt servicing has been so hcavy on our
cconomy that it is ddlicult to come out of
it unscathed. In 1950-51,—foreign  aid was
Rs. 32 crotes ;in 1955-56, it was Rs. 113
crores, in 1960-61, it was Rs. 761 crores,
in 1965-66 Rs. 2,590 crores und in 1970-
71, it was Rs. 6,659 crores. Now it 18
more than Rs. 7,000 crores. Under Shri-
mati Indira Gandhi’s Prime¢ Ministership,
forcign aid has been of the order of Rs.
4069 crores and the debt servicing on that
comes to nearly Rs. 450 crores per year.
It is due {o this drainage of money from
our country that heavy taxation has been
imposed on our people. It is not only
duc to forcign aid but also private foreign
capital which has found a favourable soil
in India. This amount has increased nearly
4 timss under the Congress regime.  In 1948,
the amount was Rs. 256 crores, in 1970,
it has bzcom: about Rs. 1,000 crorcs and
more colfabo -ation schemes are under way-
The annual drainge on this account consist-
ing of profits, interest, div'dends, 10yalties
etc. is of the order of Rs. 200 crorcs.
Add to it the dobt servicing amount of Rs.
450 crores and you have a huge amount
going out of India each yeor into the
bands of the forcign imperialists. In such
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a situation, how can the Indian cconomy
be considered to he oriented towards soci-
alism ? It is nothing but an attempt (o
bluff the common people. That is why I
say the white elephants go scot-free.

They arc proposing (o increise the out-

in plan projects so that employment
orportunitics can be extended. I have
reports 1o suggest that there is huge tax
cvasion  Arntears of tax in 1970-71 are of
the order of Rs. 731 crores. All these
are duc from big  businesy houses.  There is
an cnoimous racket in operation, but no
stern measures are taken against  them to
uncarth and mop up the black money. There
was a committee headed by Shr1 Wanchoo.
It came to some startling conclusions which
people could not betieve. The repoit here
SaYyS &

lay

“Surprisingly cnough, the authonties
have not said a word about it.  The
Committee’s estimate of the black mongy
would startle cven the worst  pessimists.
The Committec  estimates  that  the
Indian c¢conomy generates Rs. 2,000
crores of black money cvery year™

The total of the black money is mome
than Rs. 10,000 crores. In 1966, m the
Duigapur AICCC session, the then Home
Minister, Shri Nanda, circulatcd a paper
in which he mentioned that the total amount
of black money at that time was Rs. 2,400
crorcs, Since then add cach year Rs. 2,000
crores and we have a colossal amount of
black money untapped. The Wanchoo
Committee called it a parallel cconomy.

But this Government is not laying its
hands on them. We arc only told in the
Budget that some machinery has been set
up. So, il there is huge black moncy
which is opcrating as a parallel economy,
there is no chance of any price slability,
and if these white clephants arce left scot-
free, therc is no chance of any reduction
of disparitics in incomes among the people.

Because of concentration of economic
power in the hands of a few and the vast
masses getting more and morc puor, the
internal market is getting limiled and the
production coming out of our industrics
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and factories is having limited scope of
expansion in the intcrnal market. So, the
Government is now imsisting on (00 much
of cxports. For debt servicing a huge
amount of export 15 nccessary, For import-
ing important raw matcrials, the shortage
of which is creating a crisis, export is
neceessary.  For developing competctiveness
in the export market, the slogan is given
that there should be reduction in the cost
of production and for this the burden will
be mainly placed on the labourers,

It has been said that the economy is
picking up, that it is poised for revival,
for growth. Tt is true that since the reces-

sion there has been soms revival, but
cverybody knows that in  a capitalistic
cconomy there are periodical crises or

recessions and  there arc periodical revivals.
So, after the recesston  there is a revival but
it will be followed by a bigger crash if the
cconomy 1s not basicaily changed.

Qur competitors have performed better
than ourselves m the export market and
ow relative position as an exporting nation
has worsened. India's  position as an
exporter was 15th in 1960-61, but by 1969
it has shd down to a low 23rd. Over the
past 20 years India’s shaic in world trade
has steadily declined fiom about 2.1 per
cent to about 07 per cent, onc third of
previous figuie.  There may be some tem-
porary revival, but this general trend is
thete.  Unless there is a basic change in
the econonty, we cannot improve our position
in the expoit market.

In the matter of development and
industrial produclion. our position is the
lowest in the world not only in relation to
the Iughly developed capitalist countries, but
cven in relation to the newly developing
countrics of Asin and Africa. This is a
shamefu! position which India is occupying
compared with other countries due to the
policics pursued by the Congress Government
in the last 24 years. I say that there is no
way out from th s mass unemployment, from
this mass poverty and rive in prices unless
this whole cconomy is basically changed.

1t 15 not socialism. Even nationalisation
of banks is not socialism. In England and
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America also banks are nationalised, but
every body knows that they are imperialist
countries. It is Statc capatialism, and not
socialism because you are pursuing capatialist
policy. In France, Belgium and other
capitalist countries also nationalisation is
there, To say that this is a step towards
socialism is to deceive the masses. We have
said repeatedly that real socialism means a
total abolition of capitalism, the entirc means
of production must be owned socially ;
individual ownership will bc taken away and
the means of distribution also must be owned
by the society, That cannot be done by a
party which is pledged to develop capitalism.
That is why in my last spcech 1 said that
India would become socialist, not under the
leadership of the Congress but under the
leadership of the party of the proletariat. That
is the experiencc of the other socialist
countries and that is the lesson of history.
And the whole world is advancing towards
that. I am not going to talk about that now
because that take a long time. Due to the
policies pursued by this Government, social
contradictions are bound to develop both in
industrial and rural sectors. There will be
class struggles because people are being thrown
out of employment due to closurc of the
factorics. Only today there has been a
discussion on the closure of 81 textile mills
and more than 8! thousand workers have
been thrown out of the jobs. What is the
way for them ? They will have to fight
back and get their jobs back. 1In all the
States factories are being closed and
thousands of persons are being thrown out
of employment. 1 do not want to mention
the figures 1o show how unemployment has
grown.

My point is that this Budget hclps
further unemployment, further poverty and
further rise in prices, Though symptoms
of revival are there, though the rate of
production has increased 10 some extent a
basic change in the policy is necessary to
remove disparities among the pcople 1o give
employment to the masses and (0 remove
poverty. The State must have sufficient
resourccs. In other words there must be
bigger investment., That is why nationali-
sation of foreign concerns and monopoly
qongcerns is very essential.

JUNE 2, 1971

Gen. Disc. 264

There is then the questions of land
reforms. Everybody hnows how land reforms
have been sabotaged. The Prime Minister
posed that she was very serious about ime
plementing land rcforms which have been
adopted by the differcnt State Legislatures.
That is why a mceting of the Chicf Ministers
was convened. It is known to everybody
that that mecting sabotaged the exccution
of thr land reforms.  Though the resolution
or Bills on land reforms wcre passcd by
the legislatiics—they were not full land
reforms—cven thosc measures werc not at
all implemented. Mr. Chavan stated that
he had a different ideology and we had a
different ideotogy.  Yes, when theie arc
diffcrent classes ideologies will be  different
and no ideology is fiee from class interest.
This is the basic thing, The ideology of
the capitalist class is the idvology of the
ruling Congress party. Wc represent the
prelelarial, Our party is the revelutionary
party of the prolctariat and it is only under
the leadership of thc pioletariat socialism
had been established in all thc countries of
the world, 1t is a historical fact and nobody
can deny it. But still, India is in a stage
where that form of socialism will take a
long time. (Interruption).

AN HON. MLIMBER Is there any
communis’ party in the world which will
accept you as a proletariat party ?

SHRI SAMAR MUKHERIJEE : Yes ;
idcologics are not free from class interests.
It is an objective fact. Nobody can deny it.
So, the ideology and outlook of the Congress,
the ruling party, is an ideology to defend
capitalism in compromise with feudalism
and forcign imperialism, and that is the 1eal
fact which is developing in India. Unless
this is basically changed, no solution of
uncmployment problem or removal of
poverty is possible. That is why we suggest
some immediate measures ; long after,
sovialism will be establivhed not under your
leadership but under the leadership of the
Indian prolctariat. But before that, even
within this framework, you can take certain
measurcs which I shall suggest here beforc
I concludc my speech. Declare a mora}orlum
on expott of profits and repatriation ©
forcign private capital while negotiating for
rescheduling of repayment of past loans, ¢ic-
Nationalise all foreign companics ; nationa-
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lisc the cntire import-export trade. Impose
a ceiling on profit and wealth of all big
industriul and commercial undertakings.
Take over profit in cxcess of the ceiling as
a compulsory loan. Creaic a national
development pool out of the compulsory
loans formed out of excess profils and the
reserves of big companics. End deficit
financing. Rigorous tax cnforcement and
deterrent punishment to evaders and corrupt
officers should be resorted to. Impose a
steeply graduated personal incomc-tax,
Impose a prohibitive tax on lusurics and
comcforth to discourage conspicuous con-
sumption. Exempt basic nccessitics {rcm
taxation and subsidisc them if ncecssary.
Impose heavier taxcs on corporate profits,
personal wecalth, cstates and on capital
gains,

There arc growing disparitics, and the
discontent among the people 1s also grov ing.
There is a growing necessity of fulfilling the
basic necessitics of the masses, but the
ruling class feels only the necewity of
suppressing the people’s movement. That is
why each year the expenditure on defence
is increasing hugely and the expenses on the
police, particularly the CRP, have increased
in the budget The miltary cxpenditure has
increased by nearly Rs. 59 crores The
cxpenditure on CRP has increased from
Rs. 89 crores to Rs. 100 crores. It shows
that nmore and mote this Government 15
developing the cntire State machinery as a
machinery of  bitter  repression  and
suppression, and in anyway, thcy aie out
to suppress the peoplc’s movement, so that
the people cannot-.-defeat the rcactionary
policies of the Government,

THE MINISTER OF FINANCE (SHRI
YESHWANTRAO CHAVAN): Are not
the socialist countries preparing for defence ?

SHRI SAMAR MUKHERIJEE : They
arc suppressing big capitalists ; you are
defending the capitalists by suppressing the
workers, There is a big difference beiwern
these two, and that is why you must be
denounced by us. This expenditurc must be
reduced. You can create an illusion for
some time to get votes. The total average
votes you have earned throughout India is
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44 per cent; that is less than 50 per cent.
(Interruption)

Morc people come te learn  through
their own experiences and in course of time
they will scc the real character of your
Government. That is why I oppose this
budge! totally.

*SHRI F. R. KRISHNAN (Salem); Hon.
Deputy  Spcaker, Sir, the Minister of
Finance has presented this year's Budget
to the House and 1 am thankful to you
for giving mc an opportunity to participate
in the Gencral Discussion on the Budget,
The Budget for the year 1971-72 shows a
deficit of Rs. 397 ciores and new taxes have
been levied to the tune of Rs. 177 ciores,
leaving an unflled financial gap of Rs,
220 crores,

It is a maller of gieat regret that all
these proposed taxes will affect the poor
people and the middle class  people. 1
accept and appreciate the fact that a Govern-
ment  cannot run the administiation without
resorting to taxation. But it should be
aximatic that such taxes should be levied
on thosc who can bear the brunt and the
poor people should not be subject to heavy
taxation, As all the hon. Members atc
aware, this ycar taxcs have been levied on
the commodities generally used by comnion
people.  There 1y alreadv  steep rise in
prices and with the proposed additional
taxcs the prices of cssential  cummoditics
Iike foodgrasns, cloth and so on are bound
to go up.

The people of the Indian sub-continent
arc fully aware 1hat this Government is
wedded to the welfare of common people.
In the recent General Elections, ciores of
our countrymen, reposing full faith in the
dynamic lcadership of  Shrimati  Indira
Gandhi and realising the need for a strong
Central Government, gave theic massive
support to the ruling party. They cexercised
their  franchise in favour of the ruling
parly with the hope that the Government
under the able feadership of Shrimati Indira
Gandhi would banish poverty from the
soil of this country, would work untiringly
for (he upliftment of the poor and down-

*The original speech was delivered in Tamil.
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trodden and would endeavowr carnestly
to eradicate uncmployment.  Buefore casting
his vote, everyone scarched for the symbol of
Cow and Calf in the ballot paper and put
stamp on it 1hey gave thdir unqualified
verdict in favour of the ruling party. The
Dravida Munnctia Kazhagam unreservedly
offcied their felicitations and proffered their
hand of coopcration willingly so thal the
Government  at  the Centie can func'ion
effectively and fruitfully.

1 regret to say that this Government,
which is committed to usher in an cra
of socialism i the country and to  work
for the prosperity of the poor, has in this
Budget chosen to impose taxes which would
directly hit hard the poor and muddle class
sections of our socicty. Maida has becn
taxed at the ratc of 10 paisc per kilo.
Bread which is made of maida is consumed
mostly by the common people of our
country. I1 theie is one common factor ol dict
throughout the length and breadth of the
country, 1t is this biead In South, when
a tikshawpuller, a porter, a stonc-cutter
or for that matter any warher, cirns eight
annas as liis wages, he rushes to a tca
shop and buys a bun and a cup of tea.
In fact 90 ¢, of the working class in our
country dependson biread for sustenance.  In
his Budget Spcech, the inance Mimister sta-
ted that bread is a rich man’s diet. Perhaps in
Maharashtra, the home State of the Finance
Miaister, 1t may be o.  But I can say that
for nullions of poor people in our country
bread is the mamnstay, 1 get the fecling

that perhaps  the EFmance Minister has
mocked at the suffering millions of our
couniry- I appecal to him to withdraw

at once this tax on maida,

We find that 10 °) tax has been
levied on ready -made garments. Being cheap
and readily available, the poor people
purchase them. I would have no obicction
to any taxation on rcady-made garments of
superior and finc varieues of cloth. In
my view it 15 totally unjustified that ready-
madc garments should be taxed. Similarly,
toilet svap has alro come for taxation.
Common varicty of toilet soaps arc used
by thc masses to reduce the rigorous of
certain skin infections. If tax is imposed
on superior quality toilet soaps, we will have
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no grievance. It is not proper to have
taxed all varictics of soap irrespective of
auality. Therefore, 1 would request the
Finance Minster to revoke this tax pro-
posal on soaps commonly used by the masses.
Again, kerosene, a petroleum product,
has come for additional tax at the rate of
3 paise per litre, Who is using kerosenc ?
1t 1s used by the poor to light their huts
at the time of taking their food. There
is absolutely no justificaton {for increasing
the impost on kerosene. Coarse cloth has
also been taxed. The consumers of coarse
cloth arc the poor and middle class people.

We would not protest if superfine c¢loth
is taxed heavily., But, since it is the other
way, I appeal to thc Finance Minister
to withdraw this impost,

SHRI YESHWANTRAO CHAVAN
There is no tax on keroscne.

SHRI L. R KRISHNAN : In lamil

Nadu we have saen newspaper reports that
thc price of kerosene has gonc up by
3 paise per litre because of the new tax on
petrolecum products.  Petrol has been taxed
heavily to the extent of 23 paise per litre.
During the last two decades, petrol had
not been taxed so heavily. Some may arguc
that petrol 1s mainly consumed by rich
people owning cars, But, in India there
are mullions of taxis and auto-rikshaws.
The main users of these vehicles are poor
and middle class people of our country.
The fares of taxis and auto-rikshaws will
naturally go up, which in turn will effect
the poor and the middle class.. If you
impose heavy taxes on imported cigarettes
and other costly cigarettes smoked for
pleasurc by the richer sections of the society,
it is all right. But, checaper cigarettees
like Charminar and Berkely, gencrally
smoked by the labour and working class,
have been taxed heavily. This, I feel, is
rather unjust.

With a view to stopping food impoits
and (o attaining self-sulficiency in foodgrains,
aven as carly as 1952, Pandit Jawaharlul
Nehru while formulating the First Five
Year Plan gave agriculture the pride Of
placc and started a vigorous “Grow more
Food Campaign’. He said that agricultutsl
implements and mechipery must be made
available at low prices. Many river-valle¥
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projects were taken up.  Though the country
as a whole has not attained full self-
sufficiency in foodgrains, many States arc
in the threshold of sclf sufficicncy in food-
grains. At this stage. 10 ©, tux has hecn
levicd on tractors, as a result of which
the price of a tractor may go up by
Rs. 6000 to Rs, 7000, The D M K. Govern-
ment 1n Tamil Nadu, with the twin objec-
tive of achicving sell-sufficiency  and
augmenting food production  considerably,
during the last four years have sanctioned
crores of rupees as loans to agriculturists.
Throughout the State, the Government have
met in full the farmers’ requirement of
clectric  connections  and  pumpsets. In
consequence, the food production i Tamil
Nadu has gone up considerably. In 1967,
when the DMK, ook over the admmis-
tration, the food production was about
40 lakh tonnes, Under the wisc and saga-
cious leadership of our late-lamented Anna
and later under the dynamic and illustrious
guidance of our present Chief  Minister,
Sh:i Karananidhi, the Government of Tamil
Wadu have given loans and grants (o the
farmers for digging thousands of wells and
for installing millions of pumpsets through-
out the State. The Government have also
ensured timely supply of fertilisers and
improved variety of seeds in suflicient
quantitics fo the farmers. ELlectricity has
been brought to thc door-step of every
farmer in the State. As a result of these
multiple steps, in 1971 the production of
foodgrains in Tamil Nadu is estimated to be
of the order of 72 lakh tonnes. When we
have tricd to augment food production
by nearly 32 lakh tonnes in a short span
of 4 years, we are afraid that the present
levy on tractors iy bound to hamper our
efforts I take this opportunity to stress
that the Finance Minister should re-cxamine
the proposed levy on tractor. I am of the
view that the agricultural machinery and
implements, whether imported or manufac-
tured indigenously, should not be taxed
so heavily.

As I had earlier pointed out, we accept
and we have no hesitation in accepting that,
whichever party may be in power, the
Government cannot but levy some taxes.
During the last four years, the D.M.K.
Government in Tamil Nadu did not tuke
recourse fo rigorous taxation which would
hit hard the toiling millions and in fact
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revoked certain taxcs of thal naturc. Oan
the other hand, they did not yacillate to
levy taxes on those who can bear the burden,
On  account  of the discerning tuxation
policy followed by our  Governioen,  the
DM K. has been returned to power i the
recent General Elections with t'e massive
majority  of 183 scats in Tanul  Nadu
Asscmbly,  Lyveryone  acknowledges  un-
grudgingly that we have the byt Government
in Tanuf Nadu, which has aeren primary
importance to the welfure of the people.

I wish to submit that the policy of
taxation should be  discrivninatory, Taxes
should be levied on those who «an bear  the
brunt. Many u time we have suggested (o the
Centre o few measures for raistng  addi-
tional sesources without 1esorting to tanation
which  would hit the common man., 1
am firmly of the view that the entite impost
and expoit trade of the country should
be taken over by 1o Gevernment at the
Centte. In the 1ecent past, the 1ubng
party at  the Centre  had indicated
theit indination to do so. [ am sure
that by implementing this proposal, the
Government would be able to rame subs-
tantial  revenue.  Resides,  the income tax
arrears run into astounding figures. If
vigorous and effective measues me adopled
to realise thesc arrcars, there will be no
need at all for the Governunnt (o levy
heavy taxes, In the context of steep  rise
in prices, 1 would suggest that income tas
exemption limit should go up to Rs. 10000
from rhe existing hnut of Rs. 6000. |
am surc that the I'mance Minister with  his
liberal approach would show this gene-
tosity o the middle class people.

Sir, the Government is compelled to levy
taxcs when the expenditure is mounting
up. We are all aware that the expenditlure
of the Cenual Government has  gone
up by leaps and bounds, There is great
and immediate necessity for cconomising
the cxpenditure at the Cent ¢ and 1 would
suggest (it a  Committez be appointed
to go into this question and sugeest specific
measures for this purpose.

T wish to state that the Central Govern-
ment have treated Tamil Nadu in a step-
mothetly fash on. In the recent sassion of the
Tamil Nadu Assembly, our Chief Minister
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has clearly pointed out that the Report
of the Fifth Finance Commission has
adversely affected the financial interests of
Tamil Nadu  For the period 1969-74, the
per capica cent-al assistance on all India
basis 1 9%.5 1upees  But it you take
Tamil Nadu alone, the per capita cental
assistance comes only to 87 S rupees. Becaus
of this the Tamil Nadu has, been deprived
of central assistance 1o the tune of
Rs. 44 crotes. Ts it proper and just ? If
you take the totality of central schemes for
financial assi.tance for the States together,
you find toat per copita assistance of Tamil
Nadu v 142.5 rupees, while the all India
avcrage is 165.5  Is 1t fair 2 I is the duty
ot the Central Government to treat all
the States on par. Why then this discri-
mination against Tamil Nadu ?

The Fourth Five Ycar Plan outlay for
Tamil Nadu was Rs. 250 crores, But it
has been cut down to Rs. 202 crores by
the Central Government, Is it just to
reduce the plan outlay by Rs. 48 crores ?
How can the Government of Tamil Nadu
formulate developmental plans for the
welfare of 4 crores of peopic of that State ?
How can they solve the problem of
unemployment 7 How can they produce
more food and other es-ential commodities ?
I would ke to avk : why should there
be this reduction in the plan outiay for
Tamil Nadu ?

This Budget has not made any provision
for schemes to solve unemployment problem,
which has assumed grave dimensions in our
country. The Centrai Government should
engage itsclf in formulating  worthwhile
schemes to solve this problem. One of the
grand schemes being talked about in this
country for so many ycars now is the linking
of Ganges with Cauvery. Recently, a Central
Minister referred to this scheme in some
detail. If this scheme is taken up for
implemcntation in right earnest, it will give
job opportunities for thousands of Engineering
Graduates, Diploma Holders and other
skilled and unskilled woikers throughout
the country. 7 States will get continaous
water supply enabling them to attain sclf-
sufliciency n foodgrains. Many technical
experts are of the view that this scheme
could be completed in 15 years time. It
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may be ashed that this scheme would cost
Rs. 1500 crores and how to find that huge
amount. I would say that in India the
unaccounted money alone would run into
seveial crores of tupees.  If the Government
gives a guarantec to the people that afier
15 years the money would be returned to
them without interest. T am sure that they
would come forward to lend the money to
the Government. The hon. Minister may
retort that the Government knows all these
things. It would sufice to point out hcre
that only thrce years wgo a Ministcr here
held out  the olive branch to the people
possessing black money that if they came
out in the open, it would be shared between
them at the ratio of 60 : 40,

By adopting such  methods, if you
implement this project of linking Ganges
with Cauvery, then India would be not only
sclf-sufficient in  foodgrains but would also
be cxporting foodgrains to other countries.
Today the United States of America is in a
position to ofier to the 300 crotes of people
all over the world any amount of foodgrains.
By implcmenting this scheme, India will
achieve the same level of prosperity.

On behall of the D.MK,, and as a
representative of lakhs of poor pcople, 1
would 1cquest the Finance Minister to
withdraw the taxcs on maida and coarse
cloth. I would plecad with him that this
question should not be treated as a  presti-
gious issue, You will recall that last year,
Shri Gulzari Lal Nanda, the then Railway
Minister, proposed an increase in the third
class passcnger fares. But, when there was
persistent demand both inside and outside
the House for its withdrawal, he readily
conceded the demand  and gave up the pro-
posal to incrcase the third class fare.

The inance Minister, Shei Chavan, has
been a2 champion of the poor and down
trodden all through his public life. He has
done yeoman scrvice to the people of
Maharashtra. He has rich administiative
experience, and it is fortunate that we have
such a pre-eminent person as our Finance
Minister at the Centre. 1 appeal to him in
the name of millions of poor to revoke the
taxes on commodities consumed by the
common people. 1 would request him to
come to the rescue of the poor,
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If he does it, I am sure that the people
will hum the hymn of praise and chant the
slogans of long Live Chavan and Long live
Indira Gandhi.

To examine the question of Centre-State
relations and the long standing demand of
Tamil Nadu for State autonomy and morc
powers to the State, the Tamil Nadu
for State autonomy and more powers to the
State, the Tamil Nadu Government six
months ago appointed a Committec of
eminent experts under the chairmanship of
Justice Rajamanner. After going into the
guestion in all details, the Committee last
week presented its report to our Chief
Minister, Shri Karunanidhi. I am sure that
a copy of the report would have been for-
warded to the Central Government and I
think the hon. Members of this House also
would get a copy each. If you study this
report and implement the recommendations
made by the Committee, then the State
Governments will get the powers which
should be with them. Then, the expenditure
at the Centre would also go down consider-
ably, enabling the Government at the Centre
to effect the much-needed economy, which in
turn would result in less taxation, The
State Government also will be in a better
position to run their administration smoothly
and effectively because they will be in a
position to raise the requisite resources,
without dependence on the Centre. This
will pave the way for establishing a real and
meaningful cooperative federalism in the
country. The country will emerge stronger
and more united and integrated, India will
become a prosperous country. Some may
doubt the bona fides of this demand and
say that the D. M. K. once stood for
secession. It is true that we demanded
secession but that was before 1963. Our
Great Leader Anna, who has carved for
himself a niche in the hearts of four crores
of Tamil People, dropped that demand
unequivocally. Instead, he gave the clarion
call for a prosperous, united and strong
India. That is what we stand for today. We
have unassailable faith in the integrity of
the nation. We do not harbour any bad
intentions or ulterior motives when we raisc
this question. Our Chief Minister, Shri
Karunanidhi, has clarified this issue in no
unmistable temns.
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India is a nation of diverse cultures,
languages and traditions. They should all
not only co-exist but develop side by side.
This will be possible only if the States are
granted more powers which legitimately fall
under their purview. If the Central Govern-
ment accepts this legitimate demand of the
States and act accordingly, then, I am sure
that for centuries to come India will remain
strong and united and will be a beacon light
for the nations of the world.

Socialism is the bed-rock of the policy
of this Government. We do not doubt for
a moment their intention to help and uplift
the poor of this country. We also accept
and share in their desire to ecliminate
capitalism from the soil of this country. The
meople have faith in the Government which
is wedded 1o the welfare of the people. Mr.
Deputy Speaker, 1 appcal through you to
the Prime Minister and other Ministers, who
have got to their credit a long record of
self-less public service and who are committed
to the establishment of egalitarian society
in our country, to heed to the demand of
States for more powers. [ also appeal to
the Finance Minister to withdraw the taxes
that affect the common man,

I am grateful to you for giving me this
opportunity.

SHRI R. D. BHANDARE (Bombay
Central) I congratulate the Finance
Minister for presenting a budget which seeks
to redeem the promises given in the election
manifesto.

I have heard the specch of the hon.
Leader of the Communist Marxist party
very carefully, and I wonder whether he has
read the budget speech carefully or whether
he has tried to analyse the taxation proposals
with that open mind or with that attitude
which he claims to possess while dealing
with the interests of the prolctariat. I shall
presently come to the figures showing to
what extent the working classes are affected
or what extent the articles of mass
consumption are taxed. T must advise the
Members of the Opposition to start reading
the budget speech from page 2 and especially
from the heading ‘reorientation of policies”.
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If they do so, I think they will go to the
extent of prasing the budget presented to
this Housc, whether they be protagonists of
caputalistic soclety or whether they clam to
be the champions of the proletanat

Page 2 of the speech deals with reorien-
tation of policies What are these reorient-
ations of policies, and with what purpose
and with wha cffect has the speech dealt
with the rcorentation of policies ? What
are the aims and objects of these rcorienta-
tion, ? If they would rcad the speech with
an open mind and not with a closed mmnd,
they will appreciate the first point that deals
with the reoricntation of policies namely
bunging about some socialism, or 1n other
words, 1mplementing thc principles ol
socialsm  unda  the present  economic
conditions with which our country 15 faced

SHRI S M
Socio-cconomic conditions
help the hon Member,

BANERJLE (Kanpur)
I am tiying to

SHRI R D BHANDARE 1 am
thankful to htm for his help, but let him
not help me [ require no help from him
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The second point 1s that it deals with
economic growth coupled with increasing
social justice These are the three objectives
which are being aimed at by the reorientation
of policies ?

Now, what are the proposals? 1 am
dealing with the proposals adopted for the
achievement of these three objectives The
first 1s  the mcasure adopted for creating
gainful work for the urban unemployed, and
the second 1s the measures for creating
gamtul work for the rural unemployed
That 1s precistly the first point that you
will see when you scan through the speech
and the budget proposals .

MR CHAIRMAN The hon Member

may continue his speech tomoriow

18,00 hrs

The Lok Sabha the1 adjourned till
Eleven of the Clock on Thursday, June
3, 19711Jyaistha 13, 1893 (Saha)
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